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NATIONAL COMPANY LAW TRIBUNAL 

GUWAHATI BENCH          

GUWAHATI           

   

ORDER SHEET OF THE HEARING ON 20th DECEMBER, 2024, 02:30 P.M.                                                                                                                                                                                                                                        

 

 

IA (IBC)(Plan)/3/GB/2024 

IA (IBC)/181/GB/2024 

IA (IBC)/186/GB/2024 

 In CP (IB)/24/GB/2023  

 

    Present: 1. Hon’ble Member (Judicial), Shri Deep Chandra Joshi  

        2. Hon’ble Member (Technical), Shri Balraj Joshi 

   

In the Matter of        

North Eastern Development Finance Corporation Ltd. 

(NEDFi)  

Vs  

Ayursundra Hospital (Guwahati) Pvt. Ltd       

Under Section            U/s 7 of IBC, 2016.       

   Appearances (via video conferencing/physically) 

 

For Petitioner (s)        :  Mr. V. Kalra, Adv.             IA(IBC)/181/GB/2024 & 

  Ms. Chirantana Das, Adv.            IA(IBC)/186/GB/2024 

                                        

For Respondent (s)    :  Mr. Joy Saha, Sr. Adv. 

 Mr. R. Banerjee, Adv. 

 Mr. Jishnu Chowdhury, Adv.          IA(IBC)/181/GB/2024 & 

  Mr. Abhrajit Mitra, Adv.                 IA(IBC)/186/GB/2024 

                                      Mr. Chanda Mohata, Adv.  

       Ms. Zeba Khan, Adv. for CoC 

      Mr. A. Deb, Adv. 

      Ms. A. Daga, Adv. 

      Ms.Y Mookherjee, Adv.        For SRA 

      Mr. A. Lakhotia, Adv. 

      Ms. S. Bhowmick, Adv. 

 

For RP                       : Mr. Sandeep Khaitan, RP in person 

 

ORDER 

 

Order Pronounced through VC vide separate sheets. 

          Sd/-           Sd/- 

Balraj Joshi                                            Deep Chandra Joshi  

     Member (Technical)                                  Member (Judicial) 

 
































